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Central Housing Assistance to
Karnataka

3174. SHRI T. R. SHAMANNA; Will

the Minister of WORKS AND HOUS-
ING be pleased to state: r

(a) the amounts given for house

building purposes in Karnataka State
by the Central Government to (i)
Karnataka State Housing Board, (ii)
Bangalore Development Authority,
(111) Cooperative House-building Cor-
poration, (iv) other agencies during
years 1978-79 and 1979-80; and

(to) the amounts drawn and utilised
by the above institutions during the
above period?

THE MINISTER OF WORKS AND
HOUSING (SHRI P. C. SETHI): (a)
anf (b). No direct Central financial
assistance is4 given to the individual
execu ing housing agenqies of the
State Governments. However, the
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Housing and Urban Development Cor-
poration sanctioned loan9 to the vari-
ous agencies in Karnataka as indicated

below:—

(Rs. in Lakhs)

19 78"79 i979-8o0

(i) Karnataka State &
Housing Board . 58 559
(i) Bangalore Develop-
ment Authority 38

(iii) Cooperative House
Building Corporation.

(iv) Other agencies 389 86

485 645

The amount of HUDCO loan drawn
by the above agencies ig as follows:—

Years (Rs. in lakhs)
1978*79 e, 780
1979-80 42°

1200

Quota of S.C./S.T. in Ad-hoc promotion
in Delhi Telephones

3175. SHRI NATHU RAM SHAKYA-
WAR: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) whether ad-hoc promotions

have been made Jroin TBS Group *B*
to Group ‘A’ in Delhi Telephones

during the last financial year;
(b) if sq the number thereof;

(c) the number of candidates
among them belonging to Scheduled
Castes and Scheduled Trib©3; and

(d) whether due regard has been
given to complete the reserved quota
as per 40 point Roster in the above
promotions and if not, the reasons

therefor?
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THE MINISTER OF COMMUNICA-

TIONS (SHRI C- M. STEPHEN): (a)
No, Sir. Some posts however, been
filled up in local arrangement on ad-
hoc basis.

(b) Jive (5).
(c) Nil.

(d) No, Sir. There is no formal re-
servation in ad-hoc arrangement. The
matter is, however,, under further con-
sideration.

Indoor Stadium Project

3176. SHRI ARVIND NETAM: Will

the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether it is a fact that the
Delhi Development Authority hag de-
cided to hand over the Indoor Stadium
project to a team of architects against
the wishes of senior faculty members
of the School of Planning and Archi-
tecture;

(b) if so, the rea»30ns therefor; and

(c) whether it is a fact that the
Delhi Development Authority was
bound to accept the verdict of the
jury of experts regarding the ap-
pointment of the architect?

THE MINISTER OF WORKS AND
HOUSING (SHRI P. C. SETHI): (a)
to (c¢). The D.D.A. has intimated that
it has not so far taken any final deci-
sion in the matter.

Rural Housing
3177.  SHRI GADADHAR

Will the Minister of WORKS AND
HOUSING be pleased to 9tate:

(a) what ia the Housing shortage in

rural areas of the country;
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(b) whether is it a fact that village
housing project scheme has been dis-
continued in a number of States;

(c) 1if so, the reasons therefor and
what are the Statea  wherein this
scheme has been continued and the
States in which this scheme operates;

(d) what is the progress of
scheme;

(e) the amount of loan sanctioned
under the scheme so far and what are
its terms and conditions; and

(f) the total number of houses that
have been completed so *ar> State-
wise? .

THE MINISTER OF WORKS AND
HOUSING (SHRI P. C. SETHI): (a)
15.1 million units as on 31-3-1980.

(b) Yes, Sir.

(c) Housing is a State subject. This
scheme is in State sector from the
beginning of the Fourth Five Year
Plan. The States are free to determine
their priorities and requirements. The
decision to discontinue the Scheme'has
been taken by the States on their own.

The Scheme is continued to be in
operation in the States of Andhra Pra-
desh, Assam, Bihar, Haryana, Hima-
chal Pradesh, Karnataka, Kerala,.
Madhya Pradesh, Orissa, Punjab, Tamil
Nadu and Tripura.

(d) to (f). A statement showing th/oe
number of houses sanctioned/complet-
ed afid amount sanctioned/disbursed
State-wise as reported by the State
Governments as on 31-3-1980 is given
in the Annexure. The tqfms and Oon-
dition9 are prescribed by the respec-
tive State Governments.





